MENTIONING REPORT COURT NO 03

Date : 24/02/2022

No. CASE TYPE CASE NO. REMARKS

1 CMP 402/2021 11/03/2022

2 Cont Cvl 586/2021 11/03/2022

3 WP(S) 361/2019 09/03/2022

4 WP(S) 3442/2021 14/03/2022

5 WP(S) 1157/2018 14/03/2022

6 WP(S) 3208/2020 15/03/2022

7 WP(S) 2038/2021 21/03/2022

8 WP(S) 2493/2021 21/03/2022

9 WP(S) 1817/2021 NOT ALLOWED
10 WP(S) 1148/2019 NOT ALLOWED
11 WP(S) 3197/2020 NOT ALLOWED
12 WP(S) 276/2019 NOT ALLOWED
13 WP(S) 7322/2019 NOT ALLOWED
14 WP(S) 308/2021 NOT ALLOWED
15 WP(S) 1283/2020 NOT ALLOWED
16 WP(S) 4508/2019 NOT ALLOWED
17 WP(S) 1142/2020 NOT ALLOWED
18 WP(S) 2870/2021 NOT ALLOWED
19 WP(S) 2754/2020 NOT ALLOWED
20 WP(S) 4417/2021 NOT ALLOWED
21 WP(S) 3782/2020 NOT ALLOWED
22 WP(S) 6637/2018 NOT ALLOWED
23 WP(S) 3320/2019 NOT ALLOWED
24 WP(S) 526/2020 NOT ALLOWED
25 WP(S) 1549/2021 NOT ALLOWED
26 WP(S) 4351/2021 NOT ALLOWED
27 WP(S) 3501/2021 NOT ALLOWED
28 WP(S) 256/2021 NOT ALLOWED
29 WP(S) 1064/2021 NOT ALLOWED
30 WP(S) 3656/2019 NOT ALLOWED
31 WP(S) 4032/2021 NOT ALLOWED
32 WP(S) 5387/2021 NOT ALLOWED
33 WP(S) 4524/2021 NOT ALLOWED




MENTIONING REPORT COURT NO 09

Date : 24/02/2022

S.NO CASE TYPE CASE NO. Remarks
1 Cr.M.P. 16/22 List If Defect free
2 Cr.M.P. 385/22 List If Defect free
3 Cr.M.P. 2861/21 List If Defect free
4 Cr.M.P. 3213/21 List If Defect free
5 Cr.M.P. 238/22 List If Defect free
6 Cr.M.P. 1056/20 In Usual Course
7 Cr.M.P. 1054/20 In Usual Course
8 Cr.M.P. 1342/21 In Usual Course
9 Cr.M.P. 1211/21 In Usual Course
10 Cr.M.P. 513/21 In Usual Course
11 W.P.(Cr.) 419/21 List If Defect free
12 W.P.(Cr.) 393/15 In Usual Course
13 C.M.P. 405/21 04/03/2022 If Ready




LIST AND COMPUTER

FOLLOWING CASES HAVE BEEN MENTIONED BEFORE C.N.- 12 TODAY I.E. ON 24-02-2022 TILL 03:30 PM

SL.NO CASE TYPE AND DETAILS REMARKS PENDING STATUS
1 WPT 5043/2021 Allowed for 03-03-2022
2 WPT 4978/2021 Allowed for 03-03-2022
3 CR.A(DB) 784/2015 PENDING
4 CONT.CVL 684/2021 Allowed for 04-03-2022




MENTIONING REPORT COURT NO 13

Date : 24/02/2022

S.NO CASE TYPE CASE NO. REMARKS
1 WPC 263/22 10-03-2022
2 WPC 4806/21 14-03-2022
3 WPC 4559/21 23-03-2022
4 WPC 3550/20 23-03-2022
5 WPC 153/22 23-03-2022
6 WPC 820/22 22-03-2022
7 WPC 391/22 AFTER 4 WEEKS
8 WPC 2690/21 AFTER 4 WEEKS
9 WPC 1769/18 AFTER 4 WEEKS
10 WPC 5248/21 AS PER LAST JUDICIAL ORDER
11 WPC 1734/21 AS PER LAST JUDICIAL ORDER
12 WPC 3253/21 AS PER LAST JUDICIAL ORDER
13 WPC 215/21 USUAL COURSE
14 WPC 3360/18 USUAL COURSE
15 WPC 1836/20 USUAL COURSE
16 WPC 3580/20 USUAL COURSE
17 WPC 3303/18 USUAL COURSE
NOT CONSIDERED , STATEMENT REGARDING
18 WPC 594/22 INFORMATION TO OTHERSIDE HAST
NOT BEEN GIVEN
19 CMP 317/21 11-03-2022
20 CMP 70/22 11-03-2022
21 CMP 391/21 AFTER 3 WEEKS
22 CMP 429/20 AFTER 3 WEEKS
23 CR 07/20 AFTER 3 WEEKS




MENTIONING REPORT COURT NO 14

Date : 24/02/2022

S.NO CASE TYPE CASE NO. REMARKS

1 Cr.A(S)) 295/21 28-02-2022

2 Cr.A(SJ) 41/22 07-03-2022

3 Cr.A(S)) 73/22 07-03-2022

4 Cr.A(S)) 68/22 07-03-2022

5 Cr.A(S)) 575/21 07-03-2022

6 Cr.A(SJ) 55/22 07-03-2022

7 Cr.Rev. 443/17 08-03-2022

8 Cr.Rev. 1500/19 08-03-2022

9 Cr.Rev. 85/22 08-03-2022

10 Cr.Rev. 445/21 08-03-2022

11 Cr.Rev. 24/22 08-03-2022

12 Cr.Rev. 159/21 08-03-2022

13 MA 18/12 04-03-2022

14 CONT. CVL 390/20 04-03-2022

15 MA 669/21 REJECTED

(THIS CASE NUMBER DOES NOT EXIST)

16 CR. REV 1107/17 REJECTED (D/O ON 17/12/2019)




MENTIONING REPORT COURT NO 19

Date : 24/02/2022

S.N CASE TYPE CASE NO. REMARKS
1 WPL 3663/20 REJECTED
2 WPC 2786/12 USUAL COURSE
3 WPC 5336/14 USUAL COURSE




